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UOD. The policy also requires that 
no transfer should be effected with .. 
out a substitute from a rural area or 
resettlement colony. Teachers who 
have worked for 5 years at a distance 
of 20 Kms. or more continuously are 
not to be transferred to rural schools. 
Such teachers after they complete 5 
years of postings in remote schools 
are required as far as possible to be 
posted to schOOls near their resi-
dence. It is expected that it may be 
possible to provide relief to them as 
soon as school-wise post- fixation is 
determined in accordance with the 
norms for post-fixation for 1981-82 
notified on 1-8-1981. 

COD:lplementary Railway Passes to Re. 
tired Raliway Employees 

1624. SHRI R. K. MHALGI: Will 
the Minister of ;RAILWAYS be pleased 
to state: 

(a) whether it is a fact that retired 
railway employees are granted compli-
mentary passes every year, and the 
class of Pass (i. e. 1st or 2nd class) is 
detenn 'ned on the basis of their pay at 
the time of retirement; 

(b) whether he has received a re-
prE'Sentdtion on 28th April, 1981 from 
the Chairman, Central Government 
Pensioners' Association, Kalyan, de-
manding that such retired employees, 
who were getting 2nd Class compli-
mentary passes prior to 1974 (i. e. 
when I. II and III class system was In 
practlce) should be granted 1st class 
passes now;. 

(c) if so, what decision Government 
have taken in this regard; 

(d) if no decision has been taken so 
far, the relSons for delay and when 
a decision is likely to be taken? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPA:R.TMENT OF PARLIAMKN .. 
TARY AF:rAIRS (SHRI MALLIKAB-
JUN) : (a) Retired railway emplOYees 
are ,ranted pOSt retIremeDt oompU. 

mentary passes on the scale as laid 
down frOIn t:me to time. The num):)eJr 
and class Q f pass is determined with 
reference to SUbstantive status ot the 
employee concerned or the post held 
in an offichlting capacity continuously 
for a period of 3 years before the date 
of retirement. 

(b) Yes. 

(c) and (d), The Govenment hlave 
considered the request but they did 
not agree teo the request on the conside-
ration that such staff were not eligible 
to first claSH passes at the time of their 
retirement. 

Number of Dacolties and Robb-. 
committeed. during the Last TJutee 

Years. 

1625. SHILl ;Ft, R. BHOLE: 
SHl tI CHIRANJI LAL SHAlt-

l\IA: 

Will the Minister of RAIL WAYS be 
pleased to Ita te : 

(a) the n'lmber of dacoities and rob-
beries committed on trains during the 
last 3 yearll and the loss of life and 
property suffered by the travelling 
public on this account; 

(b) the loss suff('rcd by the Railways 
through pi11erage of railway goods and 
booked consignment on various rail-
ways durinlt the same period; 

(c) whether the Railway Protection 
Force and the Government Railway 
Police are (luite adequate to deal with 
this growin,g menace of thefts and 
robberies; and 

(d) if n01, steps Government propose 
to take to augment the strength ot 
Railway Pr otection Force and Gavem-
ment R'ailwoy Police? 

THE DE]'UTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPAltTMENT OF PARLIAMEN-
TARY AFJ'AIRS (SHlU MALLIKAB-
JU,N): (a). 'l1le number of dacoitfes aDd. 



79' Written .Anstoers AUGUST 2'1, 1981 80 

robber;es committed on trains durlDar 
1978, 1979 and 1980 and the 10s8 of 

Year 

life and property suffered by trave111n. 
public on tbis account are as under:-

No. of 
robberies/ 
c:lacoitiel 
committed 
on trainaon 
aU 

Railways 

Loss of 
life of 
passengers 
in dacoit.yl 

ob~ 

C8IeI in 
wins 

Loss of 
pauen.gen 
pr09crtyin 
da.co\tyl 
robbery 
C81C1 

in trains 

-.--_.------------------------------

1979 

IgSo 

(b) The c~orrec  index of the loss 
awrered by the Rai'1ways through loss, 
lbeft and pilferage of booked consilll-
ments is the compensation claims paid 
on this account. The amount of com-
pensation claims paid by all Railways 
on account of loss, theft and p!Herage 
of CODsigmnents during the last three 
years was as under:-

1978-79 

1979..80 

1980.81 

(c) No. 

AmountoC--
compensation 
claimspa\d 
on account of 
loss. theft 8t 
piJferagr by 
the Ra;lways 
(Rs :n 1a.khs) 

803-33 

-~  

962-83 

(d) With a view to further improve 
the workinll of the Government Rail-
way Police its strength is being aug-
mented by the State Governments. The 
Rallways have also agreed to bear 50 
per cent cost of the expenditure incur-
red. 

The 'PI'iDciples and Prodedures re-
latin, to 1geeurlty on RailwaYS' is one 

!:I 53 

351 6 

RI. 

8,93,8g6 

of the terms of reference of the Rail-
way Administrative Reforms Com-
mittee headed by 8hr! B. D. Pande. 
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